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Wheat supplied to PDS in Delhi

1190 SHRI RAM NARESH YA-
DAV : Will the PRIME MINISTER

be pleased to state :

(a) Ths quantity of wheat rcleaszd
in the recent months of December and
January to tha rublic distribution  sys-
tem in Delhi;

) whether 1t is a fact that iaking
into consideration the paucity of essen-
tial comumodities, the quantum of wheat
hias beenincreased in the 1_110_111]1 of
Fe'bmar)', 1992, if 50, what 1s 1ts impact
onrising of prices ?

THE MINISTER OF STATE IN
FHE MINISTRY OF CIVIL SUPP-
LIES AND PUBLIC DISTRIBUTION
(SHR1 KAMALUDDIN AHMED) :
(2) and (b) Th: allocation of wheai o
the Union Territory of Delli for distri-
bution System, (PDS) was 64,800 {cracs
each for the mosnths of December, 91
and Jenuary, 92. For the monihs of
February and Marci, 92, allccation cf
77 000 tonnes of wieal per miirily lias
T:tén made. Allocation of foodgrains
to States/UTs including Delii is made
taking into accoual the overall sicck

sition in the Central pool, market
availability and infer-se requirements of

various States/UTs. Iacreased alloc a-
tion for PDS do have a sobering effect
on rising irend of prices of these
commoditias in the opzn market. '

Raids against hoarders of essentia !
commodities

1191. SHRI SURESH KALMAD I

SHRI BHUBANESWAR
KALITA '
DR. G. VIJAYA MOHAN

REDDY :

Will tie PRIME MINISTER be
pieased to stale :

(a} whsther it is a fact that Goven-
ment have direcled the States and
Union Territcries to furlher intensify
the dehoarding operaticns to bring
down the prices of essential cormmodi-
ties:

(b) how maay raids have been
conducted from 1st Yamuvaiy, to 15th
February, 1992 for unearthing the
hoarding steck of essential commeodities:
and

(c) thz number of arresls mader
prosecutions launched and the value of
goods recovered as a result thereof ?

THE MINISTER. OF STATE IN
THE MINISTRY OF CIVIL SUPP-
LIES AND PUBLIC DISTRIBUTION
(SHRI KAMALUDDIN AHMED) :
(a) Yes, Sir. |

(h) ard (c) Reports from the State
Governmen's/UT Adminisitslions, re-
coived upte 15-2-1992, indicate that
14,179 raids were conducted, . 501
patscns arrcsted. 393 persons presecn-
ted and goods wortiis Rs. 600414
lakhs  seized during tke pened
1-1-1992 to> 15-2-1992.

Adulteration and diversion of
edible oil

1192. SHRT RAJUBHAI A.
PARMAR: Will the PRIME MI-
NISTER be pleased to state:

(a) whether Government’s at-
tentior has been drawp to the new



